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NOTIFICP,. TION 

No. F · 6-88/2009/WCD/50.-ln exercise of th., powers conferred by sub-section (I) of Section 8 of 'Toe . 
· · Protection of Women from Domestic Violence Act, 2005" the State Governriien\, hereby, appoints Proje~t Officer of 

Integrated Child Development Schemes Project as "Protection Officer'' for the project area of urban/rural/tribal. In all . 
ihose.area, where Integrated Child Development Schemes is not sanctioned, District Programme Officer/District Women · 
and Child Development Officer will act as ''.Protection Officer" for that area with effect froni the date of its publicati<>n 
in the "Official Gazette." · · · 
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By order and in the name of the.Governor of Chhattisgarh, 
S. K. BEHAR, Secretary. 
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